
HIGH COURT OF JUDICATURE AT PATNA 

NOTICE FOR TENDER CANCELLATION 

It is hereby informed that Tender Notice No. 

06/2025/Computer Cell dated 09.12.2025. issued for the 

procurement of Cisco Webex Licenses for the purpose of Video 

Conferencing/Virtual Court Hearings in the Hon'ble Patna High Court, 

Patna, stands cancelled. All firms that have submitted bids in response 

to the aforesaid tender may collect their bids from the office of the 

undersigned on working days. 

For any enquiry regarding the collection of bids, participating 

bidders may contact at: 0612-7158795 I 0612-7158722 during office 

hours (10:00 A.M. to 5:00P.M.) on working days. 

Dated: Yours faithfully, 
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